
NATIONAL COMPANY LAW TRIBUNAL ,l

c.P No. 7o7l(MAHIl2ot7

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHzu V. NALI,-A,SENAPATHY
MEMBER (T)

AITENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY tAW TRIBUNAL ON 19.01.2018

NAME OF THE PARTIES: M/s. BEC Fertilizers Ltd.

SECTION OF THE COMPANIES ACT: la(1) of the Companies Act, 2013

S. No NAME DESIGNATION SIGNATURE

5dl: sd/- -

B.S.V. PRAKASH KUMAR
Member (Judicial)

V. NALLASENAPATHY
Member (Technical)

MUMBAI BENCH. MUMBAI

ORDER

CP No. 707/14(1)/NCLT/MB/MArV2017

AtrequestofthePetitioner'sCounsel,listthismatteronl2'02'2018'


